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The Minister nr Planning,  Petro
leum and Chemicals and Social Wel
fare (Shri Asoka Mehta): (a) to (c). 
The matter is at present under the 
consideration of Government.  When 
decisions are reached, they will be 
duly announced.

Financial Position of States

*162. Shri Abdul Gani Dar: Will the 
Minister of Finance be pleased to 
itate:

(a) whether it is a fact that most of 
the non-Congress Governments in the 
States have complained to the Central 
Governments regarding empty Exche
quer in those States; and

(b) if so, whether the Central Gov
ernment propose to look into  these 
complaints, giving details of the steps 
proposed to be taken?

The Minister of State In the Minis
try of Finance (Shri k. C. Pant): (a)
No such complaint has been received 
by the Government of India.

(lb) Does not arise.

Drinking Water Supply in Drought- 
affected Area in Bihar

*163. Shri Yogendra Sharma:
Shri Bhogendra Ika:
Shri Chandra Shekhar Singh:

Will the Minister of Health and 
Family Planning be pleased to state:

(a) whether the Bihar Government 
have asked for immediate central as
sistance for providing drinking water 
in the drought-affected areas in the 
State;

(b) if so. the nature of assistance 
asked for; and

<c) the action taken thereon?

The Minister of Health and Family 
Plantar  (Dr. S.  Chandrasekhar):
(a) to (c). A statement is laid on the 
Table  of the  Stfbha.  [Placed  in 
Library. See No. LT-187/B7].

Effect of Political Changes on Share 
Market

*164. Shri H. Barua: Will the Minis
ter of Finance be pleased to state:

i
(a) whether Government have as

sessed the impact of political changes 
m India on the share market;

(b) if so, the line of thinking  of 
Government to rectify misgivings in 
appropriate quarters; and

(c) whether a fresh look on invest* 
ment potential of the country is envi
saged?

Hie Minister of State in the Minis
try of Finance (Shri K. C. Pant):
(a)  There has been no discernible im
pact on the share market

(b) Does not arise.

(c) Government is keeping a conti
nual watch over the trends of the 
sihaxfe market and has been taking 
steps to  improve  the investment 
climate.
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Marriageable A|e

"’166. Shrimati Sushila Rohatgi: Will 
the Minister of Health and Family 
Planning be pleased to state whether 
Government have any proposal under 
consideration to raise the age of con
sent and marriage for girls in the 
near future to control population 
growth more effectively?

The Minister of Health and Family 
Planning  (Dr.  S. Chandrasekhar):
Yes. Sir

Haldia Refinery

*167. Shri C. C. Desai:
Shri R Barua:

Will the Minister of Petroleum and 
■Chemicals be plcaseH to state:

la) whethei any  agieoment  has 
been signed with some foreign colla
borators to set up the  Ilalcha Re
finery; and

(b)  if so, the present position re
garding the setting up of this  Re- 
finery?

That Minister of Planning, Petro
leum and Chemicals and Social Wel
fare (Shri Asoka Mehta): fat and (b)
No, Sir.  Negotiations  with foreign 
collaborators are still in progress.

Legalisation of Abortion

*168. Shri S. Supakar: Will the
Minister of Health and Family Plan
ning be pleased to state:

(a) whether there is any proposal 
to legalise abortion to prevent indis
criminate growth of population m 
the country; and

(b) if so, the broad details thereof?

The Minister of Health and Family 
Planning  (Dr.  S.  Chandrasekhar):
(a) Yes, Sir.

(b)  The Government of India ap
pointed a Committee to study the 
Question of legalisation of abortion. A 
note is placed on the Table of Sabha 
containing the broad recommendations 
of the Committee. [Placed in Library. 
See No. LT-158/67]. The report of 
the Committee is under consideration.

Manufacture of Loop

175. Shri Baburao Patel:
Shri Surendra Kumar Tapuriah:

Will the Minister of Health and 
Family Planning be pleased to state*

(a)  the types of contraceptives 
manufactured m India together with 
their particulars and the names of the 
factories manufacturing them;

(b) the amount invested in build
ing these factories together with their 
recurring annual expenses;

(c) ‘he annual production of each 
typo of contraceptive,

(d) the cost of production of each 
contraccptive and the  selling price 
fixed by Government;

(e) arrangements made for selling 
or distributing these contraceptives; 
and

(f) the other active and practical 
steps, besides  the  provision to use 
contraceptives, Government propose 
to take for the control of population?

The Minister of Health and Family 
Planning  (Dr. S. Chandrasekhar):
(a)  The  types  of contraceptives 
manufactured in India together with




